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MR. DEPUTY CHAIRMAN: The House
now slandas adjourned till 2 P.M.

The House then adjourned for lunch
at four minutes past one of the clock.

The House reassembled after lunch at two
of the clock, Mr. Deputy Chairman in the
Chair.

MOTION RE ANNUAL REPORT OF THE
UNIVERSITY GRANTS COMMISSION
FOR 1971-72—contd.

SHRI KRISHAN KANT (Haryana): Mr.
Deputy Chairman, Sir, I am glad that this
report of the University Grants Commission ia
being discussed and the hon. Minister has
brought this motion because last time we said
that the discussions on the report should be
uptodate. I know how deeply he is interested
in giving new shape to education in the
country. I know hew deeply he looked at the
whole question immediately after taking over.
The Minister drafted a plan for Rs. 3200
crores for education. If we Want really to
develop education, the education of the
common man has also to be uplifted so that it
becomes a vehicle for development in a new
society. I will come later to what his efforts
are bringing forth, how the Planning
Commission and the Government is looking at
the problem but now I will like to start with
what the Education Commission had said
while submitting its report:

"The destiny of India is now being shaped
in her classrooms. This, we believe, is no mere
rhetoric. In a world based on science and
technology, it is education that determines the
level of prosperity, welfare and security of the
people. On the .quality and number of persons
coming out of our schools and colleges will
depend our success in the great enterprise of
national reconstruction whose principal
objective is to raise the standard of living of
our people".

Here, I would like—because we are dis-
cussing the University Grants Commission—
to quote Jawaharlal Nehru who while addres-
sing the University of Allahabad in 1947 had
said. "What do the Universities do? A
University Jtands for humanism, for tolerance,
for reason, for the adventure of ideas and for the
reSeirrch of truth. It stands for the onward
chmar of human race. Ifthe Universities
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discharge their duties adequately, then it is
well with the nation and well with the
people".

Sir, we are discussi g really in the 16th
year about the working of the University
Grants Commission. The law was passed in
1956 and now it is 1973. When Dr.
V.K.R.V.Rao was the Minister of Education, I
had at that time mentioned: "It is time we see,
evaluate and review the work of the University
Grants Commission" and 1 think, as far as I
remember, he seemed inclined to look at the
whole problem of how the University Grants
Commission has functioned. Is the University
Grants Commission only a grant-giving body,
recognizing Universities or those organizations
which are deemed to be Universities or whether
it has been able to create -a new thought in the
country ? Whether students coming out of the
Universities are fired with the idealism of a
scientific spirit which is the requirement and
the need of today. Sir, students go to the
Universities and come out of the Universities
but their future depends on what idealism,
what inspiration fires them to build up a new
nation or a new society. Are our students
coming out with an inspiration to build up a
society?

If I refer to a recent experience, 1 met a
student in one of the moffusil towns and I
asked—he was a students' union leader—
"what do you want to do in life?" because he
was criticizing so many things. He says: "I
want to become an MLA and a Minister."
"Why?" "Because it gives easy money. It gives
you bungalow. It gives you car. It gives you
opportunities". He was saying in the presence
of the Minister, in the presence of the Collector
of the district and in the presence of the
officials. "Because then these officials will be
obeying me and then following me in
whatever I do good or bad". That was a
student talking, coming out of college and he
wanted to fight election for this purpose. Is
this the idealism we have fired in him ? Sir,
this is a very serious question. 1 have spoken
in this House. I have spoken earlier on not
only the U.G.C. but while speaking on matters
relating to Home or Finance. Sir, the question
is this: Where are we going today? It is this
University Grant* Commission giving grants
to Universities and these Universities are
bringing out students which will build up a
country and a nation.

I would like here to refer to what Gunner
Mydral said when he came to India recently.
He has written a very good book "Asian
Drama'. We may agree with many things;
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we may not agree with other things, what we
have copied today in our whole political pro-
cess. Now the process of education and social
welfare, in this country has been planned as the
input and output ratio. When things were not
going right, we said education is the most
important thing. If we set right education
everything in the country will be set right and
so a process was started. Gunner Myrdal says
the method was the same input and output
ratios. You build so many schools; you build
so many Higher Secondary schools; you build
so many colleges, Universities, technical col-
leges and students come out. But do they
buiid up a society? No, because the basic
thing is not the input and output; the basic
thing is what are the ideals which are
inspiring to build up a nation, to build up a
society. What that student in the mofussil
town told me, that is the basic thing, the
motive force of the man whom we have
neglected up till now.

Sir, the basic question today is, as I asked
last time and I hope the Minister will kindly
claborate it in his reply, whether we are really
prepared to face the situation. After 26 years
we have not yet decided the type of society we
want to create. I will immediately refer to
your method of teaching. You teach econo-
mics in the Universities. What economics do
you teach? What principles do you teach?
There is economics being taught in the West,
in America, Britain and France. And there is
economics taught in the Soviet Union. Both
are economics developed in their countries in
the traditions that they have. They have their
own philosophy behind economics, behind
sociology, behind the political system. The
Soviet Union, the socialist countries have their
own philosophy. Here we talk of socialism
without knowing, the type of socialism that
we want to build in this country. All that our
students are fired with while trying to build
socialism is the idea of becoming M.L.A's,
M.P.'s and Ministers and becoming corrupt
people to have easy life and easy money. That
is the basic question today. The basic question
is: What do we want to do? What value
inspires you? There it is not merely the
question of money inputs and outputs as our
planning and the whole process envisages.
When Gandhiji aroused the nation, when the
political leaders aroused the nation, they did
not invest any money into the whole process.
What they invested was idealism, the inspira-
tion to build a free India and to build a society
based on our traditions, on our values. That
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was the basic thing. So merely investment,
production of inputs and outputs do not solve
the problem. What Gandhiji said in 1909
while writing in Hind Swaraj holds good even
today that the struggle was not merely for
freedom but the struggle was for the revival
of Indian civilisation. I do not agree with
those who say that Gandhiji was saying
against industrialisation. Certainly, he was
against the spirit of industrialism. It was a
fight for civilisation. Now the question is
whether we want to copy the West or we
want to build a society based on the Indian
traditions, Indian history and the Indian way
of thinking. That was then tbe real fight.
After independence, I am sorry, we have
completely forgotten that advice. That is why
there is chaos today. What we have done here
is, copying the West. But the strong western
system of democratic functioning has not
come in India. Instead of evolving our own
socialist system we have copied the
bureaucratic system of the socialist countries,
but not the party idealism.the strong party
structure based on the philosophy of
Marxism and Leninism which inspires a stu-
dent, which has inspired their professionals.

Sir, as I said, many times, there is a lot of
talk about professional and vocational
training in the Universities. There is the pro-
fessional in America and Britain and the pro-
fessional of a socialist society. There is the
professional in Russia and China. A profes-
sional in U.S. or Britain builds up a capitalist
society. A professional in Russia and China
builds up a socialist society. But what does
our professionals want to do ? He does not
know what is socialism. He is just interested
in producing a paper on socialism. Mere
publication of a paper on socialism is not
enough. A mere talk about socialism is not
enough. Do you think that socialism means
food take-over. Food take-over has been
done in Japan and Canada. Actually it is the
ideology, the type of society you want to
build that should inspire the professional and
not just ad hoc programmes.

Yesterday Mr. Ram Sahai was talking of
indiscipline in the examinations, copying etc.
We have reports on indiscipline and examine
reform. But how does indiscipline come in ?
The University Grants Commission in the
concluding paragraph says:

"In recent years there have been ferfous
disturbances in some institutions involving
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violence, clashes with the police, burning of
buses and cinema houses.walk out from class-
rooms and examination halls. . . ." These are
due to a variety of causes. Dis-ipline comes
out of inspiration, out of ideology ind out of
motivation. When there is no notivation,
when there is no inspiration, all hese acts take
place in society. 1 would like o say that in
under-developed  countries or in he
developing countries of Asia and Africa, he
crucial factor is the political system. The
lolitical parties control the functioning of the
;overnment, the ideology and the behaviour
attern of the political leaders. The political
ystem inspires the students to do what they
lke. Unless a challenge is thrown up to the
olitical system in India to set things right, no
mount of education can set things right. 1
?ould like the hon. Minister to have an evalua-
on and survey conducted in the various uni-
ersities. Ask the students there as to what ley
think is the real malady. They should ring it
out in the form of a brochure. Get ie honest
replies of students in the mofussil wns and
give them to the political leadership f the
country. The malaise and malady >day is
not merely the responsibility of the Iniversity
Grants Commission and the Minister f
Education. I know he is himself inspired /
idealism. He himself wants to be a teacher, at
can he himself solve the problem ? We can
ink of an ideal society that we want to build,
ut of it comes economics. Out of it comes
eiology.  Out of it will come the social
ucture and out of it will come the behaviour
ittern of the student. Here in the last para-aph
of the Report of the Commission, they ive
quoted from the Report of the Educa->a
Commission and it says:—

the responsibility for the situation is not
unilateral—It is not merely that all the
students or parents or teachers or State
Governments or the political parties—but
multilateral. AU of them share it, together
with many factors in the objective situation
and no effective solution is possible unless
each agency responsible for the malaise does
its own duty. Some of the remedies for
student unrest, therefore, go beyond the
educational system.

So, when we talk about the malaise in the

ucational system in Parliament, in Rajya bha.l
think we should go beyond education. e
remgd’es lie beyond the educational system.
>w, university elections are held. In Delhi
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University elections were held and more than
a lakh of rupees, black money, was spent in
the elections by the various political
organisations supporting the various parties.
You talk to them and they say:You spend for
elections to Assemblies and Parliament and
we spend it here. They copy what the
political leaders do in their social and
political life today. As I warned him in my
letter to the Congress President, this money—
politics will lead to the politics of murder. It
happened in Delhi University, in the last
University elections two murders took place.
Those candidates who were thrown out of a
running car were injured. So, what we see
happening in the political system is
happening in the educational system. I would
like the hon. Minister not only to deal, with
the facts and figures relating to enrolments,
etc., but also deal with the overall problem. If
he cannot do it, I would request that a person
like him should conduct a real survey of
university sti dents. Talk to them and get the
real picture and tell the political leadership of
the country what the students feel about the
political ~ system, about the political
leadership and about the political parties.
Wherever I have gone I have heard them
saying that there is the vicious circle, viz.,
corrupt politicians, corrupt administration
and corrupt businessmen.

That is what the students tell me. And I
tell them that if they have to break this vicious
circle the youth power, the student power of
the country has to be galvanised. But, Sir, I
am afraid the student power, as constituted
today, is not in a position to throw up a
political challenge to these political parties. I
would like him to create a situation where the
students can become a challenge to the
political leaders of this country, to change
their method of working, to change the mode
of behaviour. And that can be done. In
Thailand students did it. In Europe students
did it. Students have always been in the
vanguard of change in society because the
future belongs to them.

Sir, may 1 know whether the Education
Minister has discussed this thing with the
various educationists ? Here 1 have an article
by Prof. V.V. John. Under the caption "The
Road Not Taken" he tells a sad story of a
Forgotten Revolution. When we had good
relations with China an Indian delegation
went to China and the Chinese Minister told
our Indian delegation led by Mr. Chalapathy
Rao that what Gandhiji had talked about,
productive education, you have not done in
India
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but they have done that in China. We have
hobnobbed with the idea of basic education.
We have not dived deeper in it but we are too
much allured by the fascination of the West.
We have forgotten the real fight of civilisations.
Now the educational system is completely
based on copying the Western system. Here
he refers to a very interesting thing. He says
that we have toyed with the idea of Janta
colleges of Gandhiji. Mr. V.V. John says:

"Extending the principles of the basic
programme, namely, "the close learning of
the curriculum with life, the method of
learning by doing, the encouragement of
individual initiative and the cultivation of a
sense of social responsibility” to more adult
group of learners, we started what were known
as Janta colleges of which there are no traces
left today. These were designed to train
young workers in ways of improving the rural
economy and the quality of life in the
villages."

1 would like the hon'ble Minister to tell us
what happened to the Janata colleges which
wanted to co-ordinate the life of the student
with the rural life of the people?

Sir, not only that, the U.N.E.S.C.O. in one
of their booklets says that the city is the best
teacher. There is no question of merely
copying the old Athens. The student as he
goes out the world should not be a stranger
but should have the attitude of becoming one
with the job and the society. Even Agri-
cultural graduates want jobs. They do not
like to take to agriculture. Should they not be
really fired with the idea to build up agricul-
ture in the society so that they can join as
agricultural engineers, scientists, mechanical
engineers, electrical engineers and so on?
They could themselves take up a nucleus of,
say, SO villages and make agriculture
modern in the area.

I was very happy when one of our
Members —he is not there—Mr.
Balachandra Menon, said that something can
be done if we take up the challenge of
building up small units of industry with
cooperatives of engineers as they have done
in Kerala. What is being done to inspire
confidence in the student, that initiative in
him and not merely produce Babus as Lord
Macaulay wanted?

Sir, as I said last time, time has come
when you must review the working of the
University Grants Commission, whether it
has been able
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to build up the value system, the scien'ific
spirit, build up a civilisation based upon
ancient culture, science and technology. Let
us examine whether we have been able to do
that. If liot, what are the basic things that are
required to be brought in. While replying I
would request the hon'ble Minister to touch
on these points because they form part of
university standards. Standards are going
down. I think he himself has been very much
speaking about the E.P.R., Education, Produc-
tivity and Research. Are you trying to co-
ordinate the activities of the Ministry of Educa-
tion and the Ministry of Industrial Develop-
ment so that the productivity part of the educa-
tion is also inculcated, that dignity of labour is
infused and there is application of Gandhi's
ideas? That is what you have '=been saying
and the Education Commission has been
saying.

Sir, only one point more before 1 end, and
that is about the Birla Institute of Technology
and Science. To-day's paper has published a
report as to what is happening there. Here the
malaise has been there for a number of years.
There is no good relationship between the
Director and the students because these days
Directors are appointed on the advice of the
L.G. of Police or of the Secretaries of Depart-
ments, not on the advice of educationists. Or
they bring in educationists who have no sense
of fearlessness. I do not want to go into the
Education Commission's Report. They say
that our educational leaders to-day do not
have such fearlessness that they can say
openly to the administrators or political
leaders in the country what needs to be said as
educationists or as economists. Such people
have been made Directors. Here is this
Institute, the students have lost so much faith
in the Director that they wanted to talk to him
only with a tape-recorder because the Director
and the teachers have been making mischief.
Sir, this matter was raised by Mr. Chandra
Shekhar and Mr. Bhupesh Gupta yesterday. I
would like the hon. Minister to tell us, when
he replies, why so many good teachers are
running away from there. Is it not possible for
the Chairman of the UGC to go there, bring
both the parties together—the Director and the
management and the students—and bring
about a solution there? Why should they go
on a hunger strike? I hope the hon. Minister
wiH reply to this point.

Lastly, I would like to say about the invest-
ment in education. We consider investment in
education as tbe most important thing. *The
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[Shri Krishan Kant.] hon. Minister prepared
a plan of Rs. 3,200 crores. The Planning
Commission slashed it down to Rs. 2,200
crores. I am afraid not much funds are being
given for the development of education. I am
afraid in the Fifth Plan it may be slashed down
further. 1 would plead with the Planning
Commission and the Education Minister that
proper investment needs to be made not only
in higher education but also in primary
education and secondary education. Unless
this investment is made, you cannot have a
proper educational system. I hope the Minister,
when he replies, will reply to all these points
because this is a question of life and blood for
our country. If the future of India is to be built
up in the class-rooms and if the desks are
broken, panes are broken and buses are burnt,
the future of India will be broken to
smithereens.

SHRI YOGENDRA SHARMA (Bihar):
Sir, the University Grants Commission Report
shows that numerically colleges, universities,
students and grants to them have been increas-
ing, but at the same time, this numerical in-
crease is in sharp contrast to the qualitative
deterioration. I need not tell you, Sir, what is
happening in the various educational cam-
puses. That is known fairly well. It 'seems the
UGC is satisfied with distributing grants to
various colleges and universities and most
probably its functions end there. I wish the
UGC undertakes something more than that.

It has been recognised that the educational
system is a very important instrument of bring-
ing about socio-economic changes. It is also
admitted that our old society which has been,
due to various historical reasons, stagnant and
backward, needs radical socio-economic
changes. If this is universally admitted, that
our society needs radical socio-economic
changes, then should not the UGC and our
Education Ministry give thought to this prob-
lem as to how the educational system should
become an effective instrument to bring about
the desired socio-economic changes?

Our country has accepted the aims and
objects of socio-economic changes. Of course,
they are very general and are, therefore, likely
to be interpreted in any way and as a result of
that we find chaos and confusion. But I am
clear that socio-economic changes have to be
in the diiection of secularism, socialism and
democracy. Has the UGC or the Education
f4injstry gone into this problem and found out
how far our present educational system
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serves the purpose of bringing about socio-
economic changes? Unless and until our
youths are ideologically prepared for
secularism, socialism and democracy, how are
you going to bring about the desired changes
in the socioeconomic system? It is here that we
have some complaint to make against UGC
and the Education Ministry. Are they just
satisfied with distribution of grants? Even in
the distribution of grants, there may be
complaints that backward regions and
backward or weaker sections of our society
are not given as much help as they need or
deserve. But that apart, the basic problem is
that the whole educational system has no
direction; it has no leadership and it has no
orientation. That is the crux of the problem. It
is going without direction; it is going without
leadership and it has no proper orientation.
When 1 talk of leadership, direction and
orientation, I very clearly mean that it should
be socialism, secularism and democracy. But
what is happening? I shall give you some
examples. There are Missionary schools. What
do they teach our children? What are the
books prescribed in those schools? In one of
the books on Guidance Series—St. Xavier—II,
page 28, there are two paragraphs. One
paragraph says— here Is the American society
and here are American schools which serve
American society and free men. Second
paragraph says—here is the Soviet society and
here are Soviet schools which serve the State.
This is the type of propaganda—the American
propaganda—being carried out through the
text books taught in our schools, from where
students come to colleges and universities.
And to these institutions you give grants and
after receiving the grants they propagate such
things which go against our accepted policies
and principles. Who is to look after that? Are
you only distributing agencies giving grants to
everybody and anything? What is the meaning
of it? Have you any objectives and ideals? Not
only that. You will find in many of the text
books ideas contradictory to socialism,
secularism and democracy. They are
propagating worst type of communalism.
Can't we do at least this much that unless and
until those colleges and universities where
such books are taught give them up, they
should not be given grants ?

Why can't you do some of these things? If
you cannot do these things, then what is the
meaning of saying that you are building a new
society through out the country? You will say
that the colleges are autonomous, that the
universities are autonomous. Of course, they
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are autonomous. But even these autonomous
institutions should have some common objec-
tive. Or, should they not? I think they should
have. Unless and until they fulfill these
requirements, why should the UGC give them
the grants? Just now, Sir, our friend referred
to the case of the Pilanf Institute, the BIT. It is
now closed and the students are on a hunger-
strike. That only shows what is happening in
our educational institutions. At the moment [
am not going into the marits or demerits of the
case. Is it or Is it not a fact that during the last
two years or so the students have been
demanding certain demo-cratisation in the
Institute? And, Sir, for two long years not even
a reply to their various memoranda has been
given by the authorities! If the authorities of
the colleges and the authorities of the
universities behave worse than the bureaucrats,
then what will happen? Only such things will
happen. Is it not a fact that our young people
having acquired higher degrees in our
universities do not get jobs? Now, this
Institute is engaging two Americans in the
name of experts. What do they do? Their work
is to allot accommodation! So, for allotting
accommodation in the Institute Americans are
brought. This Institute serves the purpose of
the Birlas in evading the Income-Tax, because
it is run in the name of some Educational
Foundation. These students have no voice in
the matters of the Institute and when they
raise their voice, only police methods are
resorted to and the Government and the UGC
sit tight. Even though the Institute has an
autonomous status, its rules provide for the
intervention of the Education Ministry. But It
seems they are satisfied with distributing
grants only. I hope the honourable Minister
will see that steps are taken to ensure that
problems are solved and th.: institutions are
democratised and this Institute is not used as a
cover for evading the Income-Tax and for
having some links with some foreign agencies
for any purpose whatsoever. I have my own
doubts about them because they do other
things also and they do espionage also.

Then, Sir, here are private collegese. It
seems a new thing has started now. Private
colleges are opened, especially medical colleges
and a high capitation fee, twenty thousand or
twenty-five thousand or third thousand rupees,
is realised from those students who are admit-
ted there. I know of two cases. One is the
Pataliputra Medical College case and the other
is the Ghaziabad Medical College case. Such
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things are happening. Even the authorities of
the Government are involved in establishing
such colleges. Then what happens ? Thse
institutions are opened for the purpose of doing
some other business and not for the purpose of
imparting education. So the careers of these
students are spoiled. Then why are you giving
grants to such institutions ? If you are giving
grants to such institutions, then it means that
you are encouraging such things, that you are
encouraging profiteering and that you are
encouraging commercialism in education. Then
what will happen to our idealism, to our aims
and objects if such things are allowed to
flourish?

Then, Sir, there is a general complaint that
the management in the private colleges has
been turned into an instrument for furthering
private interests.

And if you allow the colleges to be turned
into institutions to serve group interests, then
what will happen ? Can you re-mould the youth
in order to bring about socio-economic changes
in the country? So, at least you should heed the
voice of teachers and professors working in
these institutions that their managements
should be taken over. Why can't you do this ?
of course, minority institutions will have to be
exempted. They have got their constitutional
safeguards. Why can't you take them over ?
Why can't you take over the management of
these private colleges, so that colleges serve
the needs of the nation and the centralised
national objective, rather than serving the needs
of some individuals or some sections of the
society that we wish to build.

Then, Sir, there is a talk about reforming the
examination system. Of course, this should be
reformed. But what kinds of reforms? I hear
that a system of internal assessment is being
introduced. In principle, there should be a
system of internal assessment. But when this
principle is introduced, then in the majority of
the colleges and universities, what about the
teachers who are divided on communal basis,
on caste basis, on preferences, like and dislikes,
which will mar the careers of students ? So when
we try to introduce this system of internal
assessment, this fact must be borne in mind,
otherwise the whole purpose will be defeated—
not only defeated, but particularly those
tendencies you want to avoid and eradicate wiH
flourish.

Then, Sir, in our colleges there' are cate-
gories of teachers as in other administrative
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[Shri Yogendra Sharma.] departments. So
in our colleges and universities also, there
are various categories of teachers. The
U.G.C, has done something in this respect.
But the teachers are not satisfied. = And
rightly not satisfied.

First take the case of Demonstrators.
Now, the Demonstrators have the same
qualifications as Lecturers. Why should
there be two categories? If both have the
same qualifications, if both are appointed on
the basis of same qualifications and if both
of them have to do the same job—rather the
Demonstrators have to do more job—why
should Demonstrators be put in an inferoir
category? Our learned and forward-looking
Prof. Numl Hasan carries on the 'Chatur
Vara' system...

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): Sir, my name
has been referred to. I think the hon.
Member is not aware of the fact that the
U.G.C, has not recommended the existence
of fourtier system and existence of
Demonstrators at all— specificaliy about
Demonstrators.

SHRI YOGENDRA SHARMA : Isit
the recommendation of the U.G.C, that
Demonstrators and Lecturers should be in
one category?

PROF. S. NURUL HASAN: UGC does
not want the category of Demonstrators at
all.

SHRI YOGENDRA SHARMA: 1 want
that both these should be brought into one
category. Do they recommend?

PROF. S. NURUL HASAN: If they are
qualified. The U.G.C, has from the third
Plan period been saying that they were not in
favour of having the category of Demonstra-
tors.

SHRI UMASHANXER JOSHI (Nomi-
nated): Perhaps the hon. Member is referring
to Demonstrators in Undergraduate colleges.
Demonstrator's post in the Post-graduate
departments has been abolished.

SHRI YOGENDRA SHARMA: I do not
think that they have been abolished. Most
probably, the University Grants Commision
has recommended something. But my point is
that in practice, demonstrators and teachers as
two categories do exist in many of the colleges
and Universities. Demonstrators, having , the
same qualifications and working more than i
the teachers are treated as an inferior category,
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Why should it continue? And despite your
recommendation, if it is so, why cannot you
use your grantpower?

Then, Sir, something has been done to
utilise the students and their training for the
service of the society. For this purpose, in
many Universities, a system of National Social
Service has been introduced. The purpose is
that the capacity and the creative power of the
students should be utilised for constructive
purposes. It is very good. But, I know that in
the Patna University this National Social
Service has been turned into communal social
service. And the University Administrator of
this N.S.S. is a confirmed and renowned
communalist. Even then, he is continuing
there, and the Central and the State Govern-
ments are giving them grants and financing
them.

DR. BHAI MAHAVIR (Delhi): Is he a
confirmed Communist or a communalist.

SHRI YOGENDRA SHARMA: He is a
Jan Sanghi. He was a Jan Sangh candidate in
Assembly elections.

¥ro Wi WETET TET WY HT ARATE F

ot TYTeR wAT: § TG A qAAT AL ATEAT AT,
afrg sma A A @Aar famal @ €@ g
Dr. Srivastava has been appointed the Univer-
sity Administrator of N.S.S. Is this the pur-
pose of N.S.S.? And in violation of all the
rules, such appointments are made and
nobody looks into them. (Time bell rings) I do
not want to take much time. My contention is
that the U.G.C, should, of course, try to distri-
bute more grants but it should take upon itself
the responsibility of giving some centralized
orientation and some leadership in the
direction of socialism, secularism and demo-
cracy. If it does not do that, then anybody can
distribute the grants and what is the use of
having such paraphernalia for distributing this
grant? Thank you, sir.

SHRI P. N. BISI (Nominated): Mr.
Deputy Chairman, Sir, two speakers, have
spoken, especially Mr. Krishan Kant, wisely
and with eloquence. Having nothing of his
wisdom and eloquence I shall refer to certain
insignificant, rather small matters in the
functioning of the U.G.C. And another reason
is that I admit that I have lost faith in big
words. I have lost faith in idealism. The only
faith which I still retain is on realism and I
shall come to that later.
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Sir, there is a scheme in th© U.G.C, called
utilising the services of retired teachers. Certain
categories of teachers are given, I think a sum
of Rs. 500 per month for a certain number of
years. I think the maximum is for five years. I
am a teacher. I have enjoyed that scheme.
That is taken as a sort of pension.

There are certain stipulations that he
should take six periods in a week, he should do
some research work himself, he should
conduct advanced students and so on.
Practically, many of them do not do it.
University does not bother. He comes at the
end of the month, takes the cheque and goes
merrily to his house.

There are teachers whom I shoula call
foolish and I was one of them, who observe
all the stipulations. Then there are teachers
who don't deserve these scholarships or what-
ever it is called. Some people write U.G.C.
Professor. U.G.C, once warned them that they
are not U.G.C. Professors. They did not
deserve it. They had nothing to their credit,
nothing in print to their credit. Still they enjoy
the money given by the U.G.C.

What is the logic behind this stipulation for
a period of five years? I admit that there
should be a limit to this scheme but after some
time knowledge ripens into wisdom and wisdom
should not be barred by time. There should be
some difference to select those who have done
really good work, substantia! work and those
who have earned the reputation for scholarship
should be given additional years to enjoy it.
They should also be given more money. In old
days one requires certain medicines, certain
attendance, and Us. 500 is nothing these days.
I should like to ask the hon. Minister to kindly
take note of it.

Another thing is that the scheme for uplif-
ting certain percentages of teachers in Univer-
sities and Colleges is unfair. Simply because
one happens to be in University or College for
a longer duration he should not get an ad-
vantage over others who are far more brilliant.
According to the proposals all the grades
should be running grades and if there are
running grades, these things do not occur.

The next thing is about the rcommendation
of the Kothari Commission that teachers are
the best persons to be Vice-Chancellors. After
ten years 1 think this theory has been
thoroughly exploded. Teachers are supposed to
be scholars. I use the word "supposed". All
teachers are not scholars and all scholars are
n©t teachers.
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They are not administrators. Vice-
Chancellor's post is an administrative post.

Most of the teachers do not know how to
administer an institution. I do not say that all
these troubles in the university are because of
the Vice-Chancellors, but they must take their
share. It is time to reconsider whether an able
administrator should not be appointed Vice-
Chancellor. Once a teacher is appointed Vice-
Chancellor, there is heartburning, there is
house burning, there is all sorts of burning,
jostling and pushing just to throw him away
and to place oneself there. All these things are
utterly wrong and very foolish but that is a
fact.

My friend there spoke quite sensibly. I see
the place of Mr. Krishan Kant vacant— he is
not here to receive my compliments. They
have spoken nobly, wisely. But nobody knows
what is the real way out. I think I know it. It
may be tall talk, may be a big claim. I
suggested somewhere that a bold, imaginative
experiment should be made, a scheme for an
experimental university run only by students.
Students have a grievance that they have noth-
ing to do with the university administration,
have no voice in the university, in the syndicate,
although their destiny is moulded there. So,
why not throw the onus on them saying "Here
is the money, here are your Letters Patent, run
your own university". It was said, of course,
that they will appoint a non-matriculate a Vice-
Chancellor, just a nobody a Registrar. But,
students as a community are not foolish. I
have been with them all these 40 years and
found that as a community they are not foolish.
Just take them into confidence and throw the
onus on them. That is the only way. And they
will select the most competent man to be the
Vice-Chancellor. Perhaps they may want our
hon. Education Minister to be their Chancellor
and Mr. Dutt to be the Vice-Chancellor. They
will not ask a man like me to be their Vice-
Chancellor. They will select the best teachers.
At least have an experiment. You will say that
it will end in a fiasco.

What is being enacted in all these univer-
sities? There are murders, stabbing, looting,
arson and worse are being perpetrated. Can
there be anyhting worse than that? There is
nothing worse than the worst. So it is time to
make this courageous, imaginative
experiment. Let one university be run on this
pattern and if it fails we can tell the students
"Well, we gave you an opportunity and» here
is the miserable result".
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[Shri P. N. Bisi.l I refer to it specially I have |

lost faith in big words. I am myself a coiner of
big words-that I confess. The only thing is
realism. Take courage. No limited courage will
do, Sir. Reckless courage must be applied.

Then, perhaps, there may be a way out. |

Otherwise we will all be groping in the dark,
coining big phrases and all these hollow ideals.
(Time-bell rings) Thank you, Sir. 3p.M.
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DR VIDYA PARKASH DUTT
(Nomina-ted): Mr Deputy Chairman, I
should like to begin by acknowledging the
good work done by the University Grants
Commission in man> ways. The University
Grants Commission stepped into a situation
of expanding needs and expanding demands
of education from our people and from the
society. It fills many needs and many gaps. It
has helped' provide opportunities for
education, for research, for training and for
various other things and it was coming forth
with much needed financial assistance. The
University Grants Commission has given Rs.
56.3 crores to insitutes of higher education
for the period 1966-74. I know that many
distinguished scholars in this country have
been associated with the work of the Univer-
sity Grants Commission and also the Univer-
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sity Grants Commission has a hard working
staff which has tried to do its best with the
rush of developments in recent years.

[The Vice-Chairman (Shri
Yogendra Sharma) in the Chair] But I submit
to the Minister with all the humility at my
command that the time has come for a pause
to take stock of the situation, to take a close
look at the work of the University Grants
Commission so that it can get out of the
stagnation with which is threatened—and I
might also add stagnation which threatens
many other institutions in many other places
in this country. The question that I would like
to ask the hon. Minister is this. We have to
carefully consider whether in the change
conditions in this country in the changed
conditions of education and so on, the
University Grants Commission is fulfiling the
objectives for which it was set up. If my
understanding is correct-and 1 sha'l stand
corrected if I am wrong—the central
objectives before the University Grants Com-
mission were to uplift our education, to pro-
vide educational leadership, to help
restructure the educational system, to co-
ordinate higher education in this country, to
bring about uniformity or at least
approximation and to set the tone and quality
of education in this country. The question is:
Are these objectives being well served at the
present time despite all the efforts and all the
very laudable efforts of the University Grants
Commission?

If the University Grants Commission be-
comes only an agency, as there is every
chance or mischance of its becoming so, of
doling out only grants, assistance, money,
etc., then, Sir, I am afraid, the very purpose
for which we want the University Grants
Commission to help these universities would
be frustrated. 1 am afraid the University
Grants Commission'is getting stuck in a rut
which is unfortunately the fate of so many
other institutions in this country and,
therefore.it is not only the University Grants
Commission which needs to review its own
work, but many other institutions in this
country have to review their work. But
certainly today, when we are discussing the
Annual Report of the University Grants Com-
mission, I should like to say that I have this
misgiving and I know that my misgiving is
shared perhaps even by the Members of the
University Grants Commission and the mis-
giving is that the University Grants
Commission is not acting as a pace-setter. It
was meant to act as a pace-setter in our higher
education
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and that purpose at present is not being ful-
filled despite all the work that has been done
by the University Grants Commission. That
was why I said that if the University Grants
Commissio gets bogged down merely on where
to create a post of a lecturer here or ot a clerk
there or an academic post in some other place
or of a peon at still another place and if the
entire of the work the University Grants
Commission starts revoMng round this kind of
an exercise, the University Grants Commission
will then be hurting, grievously hurting itself
and in the process, 1 am afraid, the university
autonomy also would be seriously eroded. In
fact, it would become a myth. I know that the
university autonomy is more talked of than
practised. I suggest very seriously—and I do
not want merely to cavil at, to carp at, to
criticise the work—to the University Grants
Commission through the honourable Minister
of Education that the UGC should review
rigorously its own work, should rigorously
review the working of the universities, should
rigorously review its own programmes and the
programmes of the universities. I would also
suggest that the  University  Grants
Commission should adopt a policy of giving
grants to the universities and also letting the
universities have discretion and freedom and
autonomy to decide what they are to do within
a certain broad framework, within certain
limits. Certainly I think that the axe must fall
there' heavily and that is where the UGC must
assess whether the money that is being spent
by the universities, whether it is the Delhi
University or the Nehru University or the
Aligarh Muslim University or the Benaras
University, is spent on those programmes for
which the money was allotted and that money
is spent in a worthwhile manner in order to
have the objectives fulfilled for which the sanc-
tion was made. But even in this process do not
grievously hurt the autonomy of the
university. You give the grants to the
universities, but let the universities have their
own discretion to decide within a broad
framework as to how they want to organise
their own programmes and their work. Also,
the University Grants Commission must give
primary attention to giving a new direction to
them, a point my friend, Dr Bhai Mahavir,
raised, to give a new direction to education in
the new situation, to bring about structural
changes in our educational system in keeping
with the needs of our society, not unrelated to
what we want here and not unrelated to the
hopes and aspirations of our society. Ia this
connection, Mi.
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Vice-Chairman, Sir [ have to refer to you and I
am sorry I have to mention you. Vou men-
tioned very correctly that one of the objectives
of our higher education should be the establish-
ment of a democratic, secular and progressive
education and it is the function of the Univer-
sity Grants Commission to do some creative
thinking about it, to take whatever steps are
necessary, to go into this question deeply and to
seek ways and means of establishing such a
system of education. Therefore, Sir, the
University Grants Commission must reorient
its work. I want seriously to suggest something
to the honourable Minister. I do not know
whether the University Grants Commission has
any programme or any plan or any intention of
reviewing its own work.

I suggest that the University Grants Com-
mission must seriously appraise its own work
and that the entire efTort now of the University
Grants Commission must be to bring about a
new direction to our education, keeping abreast
with times, but at the same time rigorously
correlating our educational needs and our
educational system to the needs of our society.

I say that the University Grants Commis-
sion should concentrate on four areas which I
would submit to the hon. Members.

One, | have mentioned, is the restructuring
of our education. The University Grants
Commission must think of new programmes,
must chart out a new course for the establish-
ment of democratic, secular, progressive ed-
ucation, which is related to the needs of pro-
duction of work and to the needs and aspiration
of our society. That is one area to which the
University Grants Commission must pay
attenion. The University Grants Commission
must reappraise and reform its own work and
must ruthlessly assess the programmes that it
has so far launched, many of which are very
good programmes, many of which have helped
the University. But the time has come now to
take a new look and to embark upon new
programmes which will be more in keeping
with the needs of our society.

The second area to which the University
Grants Commission must pay attention is the
question of research and Ph.D. programmes. I
know that the University Grants Commission
has done a great deal of work in promoting
research. But I should like to point out two or
three dangerously disturbing tendencies that are
developing in the country as I see it from the
Report of the UGC Itself. .The first



171 Re Annual Report

[Shri Vidya Parkash Dutt] is the question of
relevance of our research to the needs of our
society. Sir, I jaw a news-item in one of the
news-paper* today about corruption in the
Delhi University's laboratories. It was a very
sensational kind of news. When [ read
through it I found that towards the end the
gentleman who had written this report, the
Reporter of the paper, was not really talking
about corruption but he was talking about the
relevance of the research that was being done
to the needs of our society. That was an
important point. If you do not mix it up with
sensational headlines, this is a very very
important point to consider. What is the
purpose of the resarch we are taking up?
What is its relation to our society ? Also,
what is the academic level of our Ph.D.
programme? It is not a question of the D*lhi
University alone. I know—I have said this at
many forums that the Ph.D. programmes of
this country have rapidly deteriorated. It is a
scandal in many Universities all over the
world. And, therefore it is the function of the
University Grants Commission to help
establish the standards, worthwhile standards
for research programme for Ph. D.,

DR BHAI MAHAVIR : I think you have
had occasion to notice the report in the
Times of India of today...

PROF. S. NURUL HASAN : He was
talking of that.

DR. VIDYA PRAKASH DUTT : In fact,
Mr. Vice-Chairman, I have said it at another
place that the higher education of this
country must not be treated on the same level
as under graduate education. Unfortunately,
the trend Is that they are both being treated
on the same level. I may also say that in the
Delhi University a very small group has been
working quietly on how to make research
more relevant and at the same time raise the
standards of our Ph. D. programme.

I hope that the Report of this Committee
will come very soon and that action will be
taken OR it. But I should like to draw the
attention of the hon. Minister and this hon.
House to certain very disturbing tendencies
that I see in the Report of the University
Grants Commission. For instance, there is a
decline in admissions in science, technology
and professional subjects. And there is a
growing tendency towards general education
and humanities, in other words, towards an
education of a kind whicn is not immediately
relevant to our needs.
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Sir, I may be permitted to mention just a
couple of figures of what is happening. In
1969-70, 43.6 per cent of the total admission
was in Arts; 44.3 per cent in 1970-71, and 45.2
per cent in 1971-72. And in 1969-70, 32.8 per
cent of the total admission was in sciences. It
has dropped down to 31.6 per cent in 1970-71
and 30.3 per cent in 1971-72. It was similar in
other professional subjects. Therefore, what is
happening is just the opposite of that we have
been asking for, and this is a matter which the
U.G.C, must attend to.

The second disturbing factor which I find in
the Report of the U.G.C, is that the Com-
mission seems to take comfort in the fact that
the expenditure on staff has risen very sharply.
It has risen very sharply and I think it is in-
evitable that it should rise. On the other hand, it
is disturbing to note that the tools by which the
education develops arc being reduced from year
to year. The UGC's expenditure on
libraries.books and journals is being slashed
very sharply and very appreciably. Again, Sir,
1 am giving some figures from the UGC
Report. The UGC spent Rs. 74 lakhs in 1969-
70 on books and journals for science subjects.
It was Rs. 59.53 lakhs in 1970-71 and Rs. 40
lakhs in 1971-72. In arts, humanities and social
sciences, the UGC gave Rs. 62.21 lakhs in
1969-70. It was cut down to Rs. 54 lakhs in
1970-71 and to Rs. 39 lakhs in 1971-72. In
other words, while the UGC has necessarily
spent a lot of money on additional staff, on the
other hand, it has slashed down heavily the
expenditure on books, journals and equipment.

Sir, I mention only two points in conclusion.
I have already mentioned the three areas which
the UGC must immediately address itself to.
The fourth area which 1 would like the UGC
address itself to is the question of affiliated
colleges. The UGC itself has mentioned in its
Report that 97 per cent of our students in Pre-
University, 92 per cent in Intermediate, 96 per
cent in pre-professional, 90 percent in
graduate,49 percent in post-graduate and 11 per
cent in research courses are students of the
affiliated colleges. And yet, I am not sure as to
how much attention has been given to the
problem of affiliated colleges. The University
Grants Commission says that we should have
autonomous colleges. I have no objection to it.
But you cannot have autonomous colleges just
because the autonomous college ia producing
good results. It must
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be equipped physically and intellectually in
order to be able to stand on its own legs.

Therefore, if you want to have
autonomous colleges lease create posts of
high academic level. Create posts of Readers
and Professors in the affiliated colleges and
ensure that the selections to these posts are
made in such a way that the best people are
taken. Only then would you enable these
colleges to stand on their own feet. Other
people also have mentioned this point and 1
must say that the University Grants
Commission itself has acknowledged the
difficulties that our education is facing. One of
the difficulties mentioned is extraneous
factors, extrancous influences. In fact
extraneous influences are now working to
such an extent that practically every hon.
Member of this House has raised the question
as to where our education is going, where our
universities are going and what is going to
happen to our education. Whatever may be
the demands of the various sections of the
society, whatever may be the difficulties, what-
ever may be the solutions, the basic function
of a university is that it must give, impart,
good education and that the students must
study and the teachers must teach. Now, if the
students are not going to be allowed to study
and the teachers are not going to be allowed to
teach or if the students are not going to study
and the teachers are not going to teach, then
what is the use of spending so much national
money, national funds, which could more
usefutly be spent in other areas? What is the
use of spending all that money? Some times I
am obsessed with these misgivings so much
that I feel that perhaps it may be better to
close down all universities for one year and
then reopen the universities on some kind of a
restructured basis on which there is a national
consensus. | want that a national consensus
should be produced and then the universities
should be opened on that new basis so that we
could give relevant education to our children. I
know that this is not a very feasible
proposition. I am also not saying that this
should necessarily be done. I do believe that it
is the function not only of educationists but it
is a function of our leaders also, as has been
pointed out by some friends. They should give
their attention to this problem and see what is
going to happen to our education. I certainly
agree with my friend here who said that the
Vice-Chancellor is as much to blame as the
student leader who again is as much to Wame
as th* teacher-politfoian, but
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the national leaders in the final analysis have to
take the responsibility for establishing certain
norms by which the university would be run.
Let them establish those norms and let them
tell the universities and the country that this
has to be done. This is how the universities
have to be run and ths educationists should
help in the process of restructuring of the system
of education.

Sir, with these words I commend to the
hon. Minister and to the University Granti
Commission all the work that it has done. The
time has come when it must seriously
reappraise its own work, embark upon new
programmes, do not get into the rut which is
the fate of most institutions in this country and
to see that our education is related to our needs
and has some relevance in the present situation.

THE VICE-CHAIRMAN (SHRI YOG-
ENDRA SHARMA): There are many speakers
who want to speak. So, unless and until the
speakers restrain themselves, it will be very
difficult for everybody to speak. And, I don't
want to ring the bell so often. Therefore, I will
request the hon. Members to be brief.

SHRI M. RUTHNASWAMY:
Nadu): Mr. Vice-Chairman, Sir...

(Tamil

DR. BHAI MAHAVIR: We wanted to
finish by 5 p.m. today. When shall we expect
the reply?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): It depends on
when the debate is finished. Later the Minister
will reply. Tomorrow there is a discussion on
the price-rise and on petroleum and petroleum
products. If tomorrow we take the whole day in
the debate of petroleum and petroleum
products, the reply can be day-after. It depends
upon what the House decides, we have no
objection. If today we are not in a position to
conclude all the speakers up to 5 p.m., the
discussion can be carried on today after
tomorrow.

THE VICE-CHAIRMAN (SHRI YOGEN-
DRA SHARMA): We shall continue the pro-
ceedings till 5 P.M. and then we shall see what
can be done. If it is not concluded then it will
be taken up day after tomorrow.

SHRI MAHAVIR TYAGC: Prtrol dis-
cussion might catch fire and take tuna.
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AN HON. MEMBER: You have to keep
fire brigade ready.

SHRI M. RUTHNASWAMY: Mr. Vice-
Chairman, Sir, in this report, in almost every
annua) report of the University Grants Com-
mission reference is made to the same old
problems that universities are facing and the
whole problem of our universities is created by
the enormous numbers in our universities. In
the University colleges all the deterioration in
standard of teaching and learning, all the
indiscipline, violence, all the discontent among
our students are traceable to this one fact, the
fact of the enormous number in our universities.
Those numbers are certainly impressive —87
universities with about 2 million students, with
about one lakh of teachers. They do make a
great impression. But there are people who
complain that for such a large country as this
and for such a large population, the number of
universities is small. As it is, the numbers in
our universities are serious. They are a great
problem and that problem has not been attacked
by the University Grants Commission in an
effective manner. Off and on, spokesmen on
behalf of the U.G.C, have said that the number
of admissions to universities, colleges, must be
limited but neither the university authorities nor
the University Grants Commission have done
anything, have proposed any measures to limit
the admissions to the universities. Large
numbers have been knocking at the doors of
our universities and if they are not admitted
what will happen to them is the question raised.
Of course, other countries have solved this
problem of numbers by increasing the number
of teachers, by increasing the number of
hostels, by increasing the number of lecture
halls, by giving other facilities and more than
all these things, by opening to students who
flock to these universities avenues of other kinds
of technical education. At the school leaving
stage there are, in other countries, like the
United States of America, thousands of junior
and senior technical schools, not the university
engineering colleges, not the university
technological institutions, but junior and senior
technical schools to which those students who
are not fit academically, by showing aptitude
for university education, are sent. But this
device, this strategy has not been followed in
our country either at the state or central level.
Until and unless you open these small technical
schools, whicl® will turn the millions of our
unskilled labour into skilled labour, whieh will
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provide the foremen and the chargemen that
are required in our factories, you canaot solve
this problem of numbers in our universities.

And so we are faced with all the problems
that numbers bring a*bout, the deterioration in
education, the deterioration in the standards of
teaching. There are not enough teachers for
students. The ratio between teacher and
students is very low in our country running up
to one teacher for 15 to 20 students, so that no
individual attention is possible. And faced by
this problem of numbers and by the other
difficulties in our Universities, the University
Grants Commission has only two methods:
one.a negative method and the other, a positive
method. The negative method consists in
refusing or declining grant of money to colleges
and Universities which do not observe a certain
standard, which admit numbers more than they
can cope with. But even this negative device of
the University Grants Commission is not
pursued effectively, rigorously. The University
Grants Commission has all kinds of pressure
put upon it to apply this negative method of
controlling the admission of students to the
Universities. There is a kind of prestige
attached to the foundation of a University.
Universities have become a State symbol like
steel mills have become a State symbol in the
industrial field. The ideal now in every State is
to have a University in every district; one
district one University. The University Grants
Commisison feels helpless in this matter. For
instance, in the period 1947 to 1966, after 47
new Universities were established, they
objected to seven of them being established.
But that was only an initial objection. In course
of time, the objection of the University Grants
Commission was weaned out and even those
seven Universities were after all established.

Then there is a positive method, viz., per-
suasion. Persuasion has its limits. As I said,
against this irresistible tendency of the students
to flock, to Universities and University colleges,
all the persuasion of the University Grants
Commission is of no avail in prevailing upon
the University colleges and the Universities to
improve the standards of admission, to make
the standard of admission more strict, more
rigorous and to improve the standards of the
libraries, laboratories, teaching equipments and
so on. So, in the face of all this failure of the
University Grants Commission, I am surprised
at the task that has been suggested by certain
Members who preceded me. One
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wants the ideals of secularism, socialism and
democracy to be inculcated in our colleges and
in our Universities apart from the fact that
socialism and secularism is not mentioned in
that fundamental document, known as the
Constitution of India. These things are to be
preached and inculcated not in the colleges and
Universities but in the country at large. Secu-
larism and socialism may be adopted by a party
no doubt, a very large party, a prestigeous
party but it is not the ideal of the country as a
whole and, therefore, it is futile to call upon
Universities and University colleges to teach
them these ideals. The ideal of a University is
to teach the students to learn to think, to learn
to study, mental discipline, discipline of the
mind, play of mind upon mind, so that all
aspects of a question, may be put before the'
University, pros and cons of every question on
socialism, on democracy and secularism and so
on, so that the students should learn to think
by himself, may learn to criticize, may learn to
select which of these objectives he can adopt.
4pM.

So it is no business of a college or a univer-
sity to inculcate any ideal except the ideal of
study, of devotion to work, of disciplining the
mind, of training the mind so that when he
comes a citizen he may be an independent
impartial citizen choosing, between the dif-
ferent parties, choosing between the different
policies that are laid before him.

With regard to the working of the Univer-
sity Grants Commission, with regard to the
improvement of its working, I have more than
once suggested that the portfolio system should
be introduced among the members of the
University Grants Commission. Each member
should be allotted a special task, finance to one
man, hostels and amenities to another and so
on. No doubt the University Grants
Commission sends periodical visiting commit-
tees to colleges and universities to find out what
the problems are but a singleman a single en-
quirer is much more effective and is able to
study the situation much better than the visit-
ing committees. Committees are all very well
for studying data and facts that are brought
before them but for enquiry and real work in
the colleges and universities it is better to send
a single person. If a single member of the
University Grants Commission were appointed
in charge of hostels and students' amenities he
will be able to meet the students himself, listen
to their view of their problems, listen to their
grievances, listen to the statement of
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their needs and then go and report to the
University Grants Commission, and shape its
policy in the proper direction.

The University Grants Commission records
the starting of correspondence courses in many
Universities. There again you are producing
more B.A.s in a cheap and probably less satis-
factory way. Evening classes and corres-
pondence courses were started in England; it is
not with a view to increasing the number of
unemployed and unemployable graduates but
for teaching them useful subjects. In England
commercial courses, technical courses were
started; they had the famous Mechanics
Institute. They had all this with the object of
teaching useful subjects and giving training
which would find them employment whereas
admission in large numbers to universities and
colleges, as I said, breeds only a large number of
un-employed and unemployable graduates.

Another suggestion that I have often made
is that a scientific enquiry should be made into
the discontents of our students. Why are our
students so discontented and why is there this
discontent raised to the point of violence? It is
not on account of any original sin among the
students that tempts them to violence, that
tempts them to discontent; it is because they
suffer from a lack of amenities. Hostels are not
enough. One single room meant for one student
is packed with three or four students. These
mass admissions, these vast numbers produce a
mass mentality, a mob mentality. That is why
we have all this discontent. I hope at least now
the Ministry of Education or the University
Grants Commission will see that a high-
powered enquiry as it is called is set up in order
to probe into the discontents of our students, to
probe into their grievances and find out what is
wrong with them and how all their grievances
may be remedied. Until and unless that is done
we shall never have any contentment among the
students ; we shall have a recurrence of these
student troubles. No doubt politics and party
politics are one of the causes of these
disturbances among students, but why do
students take to politics ? Why do students take
to political action? It is because they have no
outlets in their colleges and in their universities
for healthy student activities. Extra-curricular
work and extra-curricular facilities are few and
far between. So, all these grievances of students
must be enquired into and it is £>nly then the
University Grants Commission and the Minis-
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[Shri M. Ruthnaswamy] ter of Education will
be able to feel satisfied that student discontents
have come to an end. The University Grants
Commission has work cut out for it and it must
work within its competence. A solution to the
problem of numbers, as I have said, does not
rest merely on regulating the admission of
students to universities or in limiting the
number of students to universities, but in
finding outlets, different outlets for their
education, different avenues for their education,
technical, professional and commercial. It is
only by placing before students such alternative
avenues that the University Grants Commission
can limit the admission of students to
universities, can solve this wretched problem of
numbers and carve out a new career, a new
opening for our students in universities and
university colleges.

SHRI B.T. KEMPARAJ (Karnataka):
Mr. Vice-Chairman, Sir, many hon. Members
have given their valuable suggestions about the
working of the UGC.  From the name of the
Commission itself we can see that it is a body
that has to give grants to Universities. We can
see that during the period 1961-62 to 1971-72
the number of universities increased from 49
to 95. Here a very important point for consi-
deration is whether the Commission should
go on creating any number of universities or
as has already been suggested by many hon.
Members, shoula the Commission find out what
kind of education, at least hereafter, we should
impart to students? It is admitted in the Re-
port that it is due to frustration there are agita-
tions and other commotions in universities. It
is also a fact that those students and graduates
who come out of the university and who do not
find a way for eking out their livelihood, feel
frustrated. The coming generation is also
feeling the intensity of unemployment.  After
getting frustrated, they are bound to go in for
agitations and other things. One question is
how to bring in discipline among students and
the other question is how to prevent the frus-
tration that is lurking in the minds of students
after they become graduates. What will be
their means of livelihood?

These are the two conflicting factors that
have been predominently working in the
minds of the students. Therefore, the U.G.C,
night have taken this aspect of the matter for
serious consideration to find what are the basic
reasons for these agitations.

Secondly, Sir, they might take up the issue
isto how to in.prove upon the system of
educa-
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tion that we are having so as to make the stu-
dents feel comfortable and also able to earn
after their education. Sir, we feel that the
western system of education has been produc-
ing good results among the students for the last
100 years and more. But, as hon'ble Members
mentioned, it is the production of graduates
which is a mechanical process which has been
followed for the last several years but it is the
way of change-over that is required now accor-
ding to the changing circumstances.

Sir, it is also suggested that admissions to
the colleges should be restricted. I do not
contribute to such a suggestion because every
one wants that he should get education. Every
one is very much interested in getting more
and more education. When there is lure for
education, when there is ambition in every
one to become educated, how can then we shut
out admission to such an enthusiasm? The
remedy lies in finding out the way as to how
we should be able to give a reorientation to
our education system. This has been urged by
many experts. Many expert committees have
been working on these lines but we have not
found any practical way of changing over
education.

Sir, what we have been carrying in  our
minds is exactly the opposite of what has been
working in the minds of the students. I have
got regular contacts and friendship with many
students. Sir, if you know the mind of the
student studying in a college you will be able to
understand their feeling. They want easy
award of degrees. They do not want any
strict code of discipline to be enforced on them.
They want that a democratic way of thinking,
working and carrying on their affairs in their
own circle should be allowed to them.  This
is the psychology that has been working in the
minds of the students.  Sir, we leaders, have
been brought up in a disciplined way in our
educational career and we want to impose our
way of thinking on them. But there is a
revolutionary opposition to our way of thinking
and our way of trying to bring them into owr
own choice.  That is why these agitations,
burning of buses, breaking of windows and
doors of the college buildings and also gherao-
ing the Vice-Chancellors etc. are there. There-
fore, it is high time for us to think and study
the psychologycal change-over from the pre-
vious circumstances to the present circum-
stances.

Our system of education must be so chang-
ing as to suit the conditions and ambitions of
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the younger generation. That is why Mahatma-
ji has also given so many suggestions for chang-
ing our educational system. But we have not
given thought to them. Even to-day we are not
thinking as to how decentralisation of the
educational system that has been suggested by
many of the experienced persons should be
done. I feel we are only trying to increase the
number of educational institutions and
universities. I suggest that we should also try
to think seriously about changing our
educational system itself so that .the students
get encouragement and feel comfortable and
realise that the educational system that is there
is for their benefit and for their easy working
and earning of livelihood. The UGC has to
take this very important issue also into consi-
deration. No doubt research work has been
increasing and activities in every educational
field have been increasing and more and more
funds have been allotted for the educational
progress. That is a gooa thing. But they have
also to consider seriously how discipline should
be brought into the student population. What
they should do and how they should try to
bring the students to think in line with the
changing circumstances of the time, has also to
be considered. I hope whatever suggestions we
have given here will be taken into consideration
by the University Grants Commission and at
least hereafter they will try to see that the
educational system is encouraging to the
students and it also serves for the betterment
and good life of the students in coming
generations. Thank you.

SHRI SHYAMLAL GUPTA (Bihar): Sir,
if we go into the history of education in India,
it were philantheropists who started the
institutions which produced our great leaders,
like Gokhale and Malaviya. Now the Univer-
sity Grants Commission has come in which,
to me, is just like an accountant. It is proce-
dure based and not result-based. We are told
that universities are autonomous bodies. After
granting money for the running of the univer-
sity, the University Grants Commission has no
say in the matters of the univresity. Some
friends have mentioned about the Delhi
University. Dr. Dutt has also mentioned about
it. Now, if we go back 50 years, or even now,
more than 50 per cent of the institutions had
been started by philanthropic people or
societies.

It was only during the last 8, 9 years that
more and more curbs had been placed on the
trusts and the donors and that is why they
did
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not come forward in great numbers with the
result that the Government or the UGC have to
find more funds for the running of the colleges.
If we take the all-India figures, according to the
UGC report, the honourable Minister will bear
me out, the total expenditure comes to Rs. 34
crores and the total number of students on all-
India basis is 29 lakhs which works out at Rs.
Il per student per year while in Delhi
University alone we are spending ...

PROF. SNURUL HASAN: May I correct
the honourable Member? The figures here, the
honourable Member may kindly see, relate to
developmental expenditure. They do not relate
to the maintenance expenditure or the share of
the State Governments towards development
expenditure,

SHRI SHYAMLAL GUPTA: On page 64
Plan and non-Plan projects expenditure: Where
is the other expenditure ? Nowhere is it
mentioned. What is the total budget of the
UGC?

PROF. S. NURUL HASAN: This is what |
have been trying to submit through you, Mr.
Vice-Chairman, to the honourable Member that
what the UGC gives is development grant in
the case of State universities and colleges
affiliated to State universities. Now, the deve-
lopment grant mentioned in this figure is the
share of the UGC in the development plan
grant. In addition to it there is the plan grant
share of the State Governments over and above
which is the maintenance grant given by the
State Government to tne colleges. Therefore,
this general calculation as per head of expendi-
ture is not perhaps the most correct way of
comparing.

SHRI SHYAMLAL GUPTA: I tried to get
the figures from your Ministry but I failed
unfortunately. Anyway, if we do not take into
consideration the all-India figures, let us take
the figures of Delhi University. We have spent
about Rs. 5 crores and 29 lakhs on a student
population of about 64000 which is Rs. 900 per
student. But if we go to Jawaharlal Nehru
University on 505 students we have spent more
than Rs. 2 crores which comes to Rs. 40,000
per student.. .

PROF. S. NURUL HASAN: I am sorry, I
do not like intervening when honourable
Members are speaking. But then if the honour-
able Member is putting the figures like that,
then he must take into consideration all the
money that has been invested in the past by
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[Prof. S. Nurul Hasan-1 way of building
grants, by way of all the nonrecurring
expenditure that ha» been given. Here is a
University which is just being established. The
figures are not comparable. I would appeal to
the honourable Member not to worry about
figures but to make the point that he wishes to
do, because it could create a misunderstanding.

SHRI SHYAMLAL GUPTA: Here you
have stated "On the basis of the recommen-
dations of these committees, the Commission
allocated grants amounting to Rs. 256 crore to
66 universities for period ending 73-74. In
addition, a grant of Rs. 6J crores was allocated
for Jawaharlal Nehru University for the period
ending 73-74."

That is, for three years. Then, per student
we shall be spending, Rs. 40,000 per year, but
what is that in relation to other Universities?
Do you think that the education imparted in
that University is in any way better than the
institutions which our forefathers built? Coming
back, to Delhi University, students' careers are
formed by the teachers. We have all the
unions. Our Education Minister has added a
statute to curb the governing bodies.

If it is a sick institution, they can appoint
$0 per cent more of Governing Body members
according to the wishes of the Vice Chancellor.
And which is a sick institution? It depends on
the whims and fancies of the university
authorities. And what is the result? Every-
where the members of the Governing bodies
have no say in the matter. All the students
belong either to one Party or another. It may
be irrelevant to cite one particular incident.
Still, I would like to refer to it. On the Ist of
this month, there was a selection of a teacher of
Political Science in my College, namely, the
Shyamlal College. What had happened? I was
tola by the DUTA executives: "You must
select one of the three candidates". They had
come for the interview. Otherwise they will
say: "You have always been partial and
therefore you must select one of the three
persons displaced from other colleges". If such
a thing were to happen in the Delhi University
which is considered to be a pioneer university
among all the universities in India and which
had a very good name up-till now, what will
happen in other places? If a society wishes ta
start a college, it has to pay Rs. 12 lakhs or
more. What are the powers of governing
bodies in appointing teachers or prescribing
the curricula or time-table? Even the
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Principal becomes a non-entity. I would request
our hon. Education Minister to kindly go
through these things dispassionately and try to
solve these problems. Even if the teachers
belong to unions, they, should behave well. They
should not spoil the reputation of an institution.
In Delhi university, if I am right, not more than
200 periods are being taught by teachers. If you
go across the border to U.P. or Haryana or
Punjab, you will find much more labour is
being put in by the teachers. Here everything is
in the hands of the Staff Council. I do not object
to it. Let there be healthy competition as in
politics. There are two Parties in all the
Colleges which spoil the character of the
Colleges and which are detrimental to the
interests of those institutions.

The University Grants Commission should
have some hold on the money that it allocates,
may be through the Ministry of Education, so
that there is somebody as a watch dog to watch
that the money they allocate for the institutions
is well spent. The money, after all, comes from
the tax-payer and it should, therefore, be well
spent. What has the University Grants
Commission done all these years to help to
bring out or publish Indian books for the
students and encourage Indian scholarships?
This year they have not given the figures of
expenditure in the report. Last year I had
mentioned it. And the hon. Minister was very
kind to look into it. But so far nothing has been
done.

I would request the honourable Minister of
Education to consider seriously the many
points raised by the other honourable Members
and also my self and to see that something is
done and nothing is done to retard the progress
of education in our country, particularly in
Delhi. Thank you, Sir.

=t IR @ (GTATR) - ITANTET AR,
AFratady aiza FAavra &1 G5 Zur 7 FewaT fos
% ama 3, afen qfafadr aen wiwa 1 for
FT GFA 7 UIT TAH FIAGTH T G604 § TAT 7937 §
fw aw 7 #3 w7 FTearieA W aEwa 3, &% @
TE T & 1 TR FTCNLAA AT GREEIEAT # T
=Y AE Ay w0 wifE ford F aer o 2
aga ww WY faard & wifirwr & aga swrar . gfa-
FiqE1 wien wdra & @ Gur gfafadms ar e
a0 ¥ FAE A i wl & uw fF fAwre A ai
fea qfaafadt &1 Fegar fear mar 31 oy sy
Wl AR gEA AT F v ST e A w1 garan fe
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W wwt § 1 forem wearer & et o gt § e
92, 93 WrET WYT quTET § | 99 02, 93 uET
ST W1 FET & arAr forear @ gaat anrerer 5
%t wrform 2w % A1 g7 A7 T AT T TANG
TE T | W Ay o gy www W waifiw
wET gt wifzn f fw w1 war ey mar &0 G
7 ®ed ¥t wrew agar } fr ara § g azad
31 Wl 56 FO7 woar gga 79 afrafado W
W WY R aier ) g9 dgw afafedy § Wi e
st sy # forsfiardy smar &1 oy oY & AT
% 7% o #28 aitvg o o1 gu 2 97 3R
sfi s & Fawitardt varar 2, vadw & 59 s
& & Foar dr wdt afew wie | @ 99T @
wrery e P faeedi afafidt w1 7 wam so faa,
o FaEr § 919 % 5 w9 faer . wE e
drw afvafindr  awan soo faardf 3, 6.5 77
faar |

it wETETT mt: T sarEAT o o e
THAFT & GIHTE § A T F FAE v §

=\ TATT AVET : AATETANT AE® AT AT AAT
W AT ey wqfs & g aaen i 2 awt wify
a7 &, Arrafy v 3 drmis s F frefaat
w1 framd & fag aar arar 1 gad am 9 w08
afrafadl a7 sad 1 qf w1€ oaey W4f 8, A
w7 1 3 A1 & Sar B &t oty s o2 A0y # 0%
w3 7 748 wavs gaar o & e § are Y
¥ wavar Pramdt ft # it s fawasiadt =g fama-
HITAT AT # W o7 amw & foear A & aw
FF T TAVAW K, G2 7 #9797 § A1 foreyr 7w A
¥ fayaret oy, wvsr A4y forsey 6 feit 20 oy 33
T IEETEI 6 g W A sarw @ 7R g
afed agi  ag faa A awar ot fr o A §
*qrA T gar Ay | A faw frwE e S e
gfaafsedt gieer wHmT w1 iy 9 sl
T HE FTCTLAT T FEF2T AT UAT F98 F 741
2, @ifwd @z e g e a1 rw fodE
# wrk siva fafezmeat are ars wrge W A
56 F08 ¥ 0 @ 12 were srav faeet § s q
aiz faur, ig= afrafidt & am & @1 ar frsst afa-
afsdt % ara & /1, 12 F0® A7 I w0 For oy
ot o & aney 79 gfrafwdior 3, dze qfrafids
i arar faamdt mraz faedt afrafady & 41 ¥ fam
#1 A1ZE 64 AT #, MEre gfafid F 65 g
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et grar wifgw aifw 3w we & faamdt agr W
o W7 99 69 K1 9§ ogdie 57 g faeen
waifen arfs Sagfafda § go THa TR
i A fage | g favatraem & & A9
sz favaframa 5t o g awE W o
¥ | aziaarersn s a1 frgm? s urEtEA
F Fm &, 31 o oA i & AAr & 1 qfe
AT W Y e gfatadte & gw o ar s wra?
ara &1, §7 &t v veniee § fr dzaafafed §
fredt & T F1 7T 1 o feew aw wE )
F forey wrg & wvar £, 2@t @, Averdy gfafd W
e Fremd¥ @zt wea at ) g Aommedte wEE
fedfram  are far &, aga afgar wt § 799
Tzt 7z wefaw & fag wrar | wife a2 7w foree
e & o7 ST A AT O O 29 e 1 W
At gafanr sad o% ava 31 fear | W7 TE 9| §
AT FAA FTH! TTATH GZ@ETT | AT TR OF TG
wara fuAr f& ‘Why do you come to Delhi
University? Why did you not take admission
in Gauhati University ? v q7 3991 Fg47
o7 fF:  “Because the Dethi  University is a
Central University, so | have come here.” g%
q&1 werar 1 at faeedt w1 an felt o afa-afad
#zw w1 gfaafady &1 am T 77 39 77 samer A
Fqaf7 FTA I ETART @I | AT FH W AL AAAT
afqafirdt dt wa Aifsm 1 avr dr forsr 7 ey
# qare wo1 ¥ fon afrafadt ares sforr 1 a0
¥ wif ara 7@ g€ 20 3 g @ fr g ww
oA, 7T ate faar o At oage 6 am
g1 wrr & Aifan ) Afewe waws w51 g dar
ated & Afer v Fu A war @1 1@y & | e e
FITHoATodToTH o FATH & foquy arrizeges w1 g7 9%
50 FOTL TET &S o axar 2 fafew s 7
AT AT AT FAR MHodlodToTHe T AT T |
FH AT AfEwT o AT AR w1 O | AT Wit
fafzw sard & w0 o &7 727 TRl IAE! aEe
# w7 yafan a7 o< Fran mn fr fas et s
AT T | WA AwF ow e 97 misas @ oso
FATT TIUAF F4AT T2AT # WIT IO 4 WA,
gifeqaes 3 W7 feedordsr 7 wvzdd aff 3w
weT F WY g AAT T 9 AT 7 T=;7 A F )
A 91EA 2 fF TrT WA a9 | wa ouTw 3w
H T ATRiATET A A1 oy wEa £ wrd FEwr
TR oA o T o TH oqTH 7 & AT § FTHZT FA AT |
Aar Al F w1 W #, fearg seme § g w0 wn

Frardt , far s gaemir f feedft afrafedy & | s ot wor smed & e o oe® 3 go aome ovan

wifra F g afrafed w1 feaar Gar fasn
A s ¢ oead are ft figw ghafeder o oo

|

!

et w2 o7 aw frar @ ag s F ard 9Y ar A=
|Y 50 wrhis gy A 77 ¥ $ WA | &
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[t W avat)

o gAT ¥ W17 ur e F 50 9% T ar A
ferzearit § ar arfee ft | wwdET # A1 gat
Tl ord ¥ AR eveH da€ w9 oA
wive afgmav suraraT wwed agigaE §
W Ay qkm gafan o gedageia for ®
AT & NAR § AN T A0 &1 WAT EA aATeT &
AR | T ATEAT A war g1 @ g ¢ ww fel aee
gawr71 7 g1 o1 5 ST 9 6 9 § g
A F | Ao A B R Sredra |/ o6 q@e §
T g # aer SveAr g oy & fE e |
Feast ardra &t drmre g &, swrarae wvget faera
# FAWT yrpAl Ay 29 & foo, we-oe 3 & fam
R ol odloU o FHET! KT FELA @] A 7 AW
90 TEHE FETT W] G FTON IO FT WY AT
€T T HYHT AWT (A e 1 vEe A o sraenn
K awet @ o w1€ ot s eedee  faw g agoed
T OFET % ATR WET UF-ET AT FT KW AT 4A
oY xawt gfaardt dfera mgo m A €1 wifaw
¥ W A7 NTHRT WTT FT 200, 300 FOC F ayar
o arET fREAr amrE g S | AE 97 GE-0T
W1 sraeat g1 91 AaTes wedl S 6) sgaedr gy

ar o1 wig Tz i IAR ATET AF qEgAT § F

wTH w1 W srEey gy

FA ETHET] W SYEEAT g1 FET T KT el
ATEH, FHTHIST KT &Y 1 W Faa ¥ oav §1 w0
YA ATET § ot AKT & WY 51 O # F @A) s9Ar
s o F 1 IR MO o7 709 fgraeaw q w
AT wwA | WE GET T AT T 500, 700,
1000 a1 1200 w00 &1y &g Fuw fao ww 2
CATIEE F | 0 S AT # i AW awf savat
dar fae s ) agt ew ma ¥ e gwl wraw
faar snan ¥ foe i § amee

afafdrer i fefaafam & wava w1 a7, o
®1 A% FH T4 7w w § o qfw oww dw )
wErEqT § ARl A wrEwaE ms ¢ oAgh o agi fas
F fareioat @, -7 GF0 &, TN T
% WTRWATE §F @ w7 W g ferm oty @ e
# ®wwe 7 qg & wa faerfut & w9 G et
% AOTA WA T VATAT AR G, K AT qiwee
W § wawal giaaE § 0 3 9 oA
fasroar o7 3% AT9 ZETA AT AT a4 @
s w@ e w+ @1 7 fanfan 7@ a7 w2
AT W G | T -AF AT, T F (e gaar am ar
HY W A T VATHT SATT WA A T
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WE T | W ATEH vaTaT e qEsl o f e
TEAT TE, TAN 97 | WY 0F areq qieA7 Z'l]
WTHTd AR 3 | WA T q ) e g g
W farifaat & ATaA wrE qeN EA 4 1 F wEl 9T
T 0 AR AT AET GIAT AT ) i e wn gEAr
27w amgm wiaaT gz T § aifafe |
wrf g0 st g1 afe wm #1 fozz &1 ar saE
gmdede fum At 2 o §1 ar wgr e
aw ond & 1 e faenfa & sraviam g @oa
BT T OTEW A e § ) were oy g faanfen
® wrwd T A6 a1 fawied § aqeee o 69
& R |

wHftfor amge F e A, @ FAT 5, 99
#, wraviarz & wrr s wifow a@ 8f 57, q@
AT T fers, welY qrEl & WY =T g
o %, 71 A1 g1 Axen @ fx favafaarerg o gaom,
famd st guom wye @E0E G AneE it
w gETh | aE q9 g ) W e g oo
St foren 7 forr a7g 1 suaeqy =9 @1 2 97 199 |
FE A€ QAT W A w7 F W AGT §Y O A
F g1 & A1 @ Forsar g Ao & 7 o ag o faee-
T ZW § AW G ¢ whw wTd men fifag, add
fergear ®1 grea w1 dw e, agl w1 gt 6
w7 forarr wearsr awAT arfes qa w0

SHRI K.P. SUBRAMANIA MENON
(Kerala) : Mr Vice-Chairman, Sir, the dis-
cussion on the working of the University Grants
Commission will naturally lead us to a
discussion of University education itself. Now,
education is not a neutral agent in the social set-
up. It is an active agent in the setup of a class
| ridden society. Education has like many other
activities of humanity helped to perpetuate the
class distinctions and the class rule. But it can
also be used to abolish those class distinctions.
| Naturally, in a society like ours where the big

capitalists and the landlords rule, education is
! used to perpetuate the rule of the landlords and
|b0urgeois. It is essential to understand this

point here as some people talk about education
| being given according to social needs. I ask,

whose social needs? Social needs are different

for different people. Here you have got the
i social needs of the black-marketeer, the
adulterator, or the smuggler, the landlords and
the big bourgeois and you have got an
educational system built upon that basis.
. Therefore, you cannot set it right just by
| tinkering here and there. Take, for example,
| what is the composition of our university
' population. You will be surprised
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t« know that recently N.C.E.R.T, conducted a
survey "The Sociology of Education in India"
in which it points out that 80 per cent of those
who come from the colleges are from the top
20 per cent of the population. Precisely the
people who live on tbe blood of the rest of the
80 per cent of the population dominate the col-
lege life. What social outlook can they have
when their fathers are mixing argemone oil
with mustard oil and selling it? What social
outlook will their sons have? Therefore what
happens is that you have got a corrupt system
from top to bottom. You promote that corrupt
system by the sort of education you give so that
you have a privileged society. These 80 per
cent who come from the top 20 per cent of the
population control 90 per cent of the services
in the country, the [.A.S., the L.P.S., Company
Executives, lawyers, doctors etc. You have a
system of control over the whole apparatus of
the society by the top 20 per cent of the people
who live on the blood of the 80 per cent of the
people. What education is this? As long as
you cannot change this system of class
education in this country, there is no solace
for the people. All talk of socialism is bogus.
It is just hoodwinking the people. You are
perpetuating the system, the rule of this top 20
per cent of the people. That is the whole thing.
Then, you say what is the way out. You have a
way. Select some people from the poorer
classes. Give them higher education. About
120 years ago Carl Marx pointed out—and
this is an interesting thing— that the more a
ruling class is able to assimilate the more
prominent men of the ruled classes, the more
soild and dangerous is this rule and that is
precisely what is happening. You have got
Shri Jagjivan Ram, who has been a Minister
for 25 years. You have got the few LA.S,
people. But, has the lot of the Harijans, the
tribals improved?

Not only that it has not improved, it has
worsened. But precisely, the notion that if a
few of those most promising of the poor peo-
ple have been assimilated into the system of
the class rule, the class rule becomes stronger,
creates more illusions among the poorer sec-
tions, among the poor people. This is how
even Prof. Hasan, who knows more about this
sociological fact, selects a few. The point is, it
cannot be abolished unless you abolish the
extra privileges of the upper clas?ec. The
equality of opportunity in a class society can-
not be brought about unless you abolish the
privileges of the oppressing classes and that is
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the only way, not by selecting the most pro-
minent people from the oppressed classes and-
elevating them to the upper echelons. The
poorer people will only lose their most natural
leaders. The most natural leaders of the op-
pressed classes will be plucked from their natu-
ral environments and set up in the upper eche-
lons and they may be assimilated their. There-
fore, Sir, the whole system has to be seen as
part of the socio-economic system. The Un-
iversity Grants Commission cannot change the
socio-economic system and, therefore, it
cannot change the educational system. It can
only improve—improve means strengthen— the
hand of the oppressors. It can make much better
oppressors, more intelligent people, but it
cannot change the whole system, it cannot
bring socialism. This is a fact of life.

Then what are we getting out of this system ?
We are getting people who are unemployed,
who cannot be employed. Now, here is an
article by Mr. M. S. Adiseshiah. What does it
say? What sort of products come out of of this
? 1 will quote:

"More and more employers want a clean
slate on which they can write what they want.
The other day a bank manager, after inter-
viewing B. Corns, and M. Corns, for the posts of
officers, said that he finally selected a few high
school graduates and B.As. for these posts
because he could train them in one year to
become bank officers. With the others, he
would have to spend one year making them
unlearn the wrong banking concepts they had
learnt and then a second year training them for
the job."

This is the point. You have a society in which
you produce all sorts of rotten things, which
are sold in blackmarket, the cars which will not
run, the medicines which will not be effective.
You also produce education which is of no use
and that is the moves of the society, that is the
ethos of the society that you should not be able
to give to the society back what you take out of
it, try to extract as much from the social
environment as much as you can. This is the
ethos of the society. Therefore, in education
also you produce people who cannot be
employed, who are not educated at all. Thus
you waste your money. Then the article says:

"The question of relevance of our
universities arises when foreign policy issues are
posed, or opportunities of self wnjloy-
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[ Shri K. P. Subramania Menon ] ment open
up, or when our B.As. and B.Scs. are treated
as tha equivalent of matricuhu s, and M.As.
and M.Scs. as B.As and B.Scs. in European
and American universities, or when the
understanding and synthesis of the plurality of
our cultures are involved. The simplest and
most obvious expression of the non-fitness
and irrelevance of our university is the fact
that the 1971 census showed us that on April
1 of that year, 3,85,000 university graduates
plus 1,62,000 scientists, engineers and medical
personnel were unemployed. This is very
close to the figures of the live registers of our
employment exchanges which on December
31, 1971 ehowed 3,93,000 graduates who
had registered seeking employment."

This is the point. What we have got we can-
not employ. Just like you have got the Indian
shaving blades or the bulbs—nothing of the
sort works. Similarly, the products of our
education system form part of the profiteering
system of the Indian bourgeois—that also
does not work, none of these things function.

Therefore, Sir, the whole concept, the
whole approach is vitiated by the ruling class
itself. They want everything cheap; they take
much more from the people than what they
give. The whole immorality of the education
system in our country has to be done away
with and that cannot be done away with
without changing the whole approach.

Again a UNESCO Study on the Develop-
ment of Education points out that facilities
for education beihg both scarce and expensive
higher education probably is almost the
monopoly of the privegeld classes at the top
who naturally desire to maintain their
privilege and power. They know this. Even
our administrators understand these problems.
For example, Mr. J.P. Naik, Educational
Adviser to Government, in one of his books
has pointed out that it is a vicious and dual
system and this becomes all the more terrible
because the average or below-average children
of the haves get access to the core institutions
while the talented amoag the have-nots are
often denied. Again why is it that so patent
and unjust a system is allowed to thrive and
perrist in our midst? Why is it even its victims,
the have-nots seem to defend its existence and
demand its continuance? Here I think he is
misunderstanding the poor people.  What
can they do?
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THE VICE-CHAIRMAN (SHRI
YOGENDRA SHARMA): Please conclude;
it is time.

SHRI K.P. SUBRAMANIA MENON: I
am putting in new points.

THE VICE-CHAIRMAN (SHRI
YOGENDRA SHARMA): But the time is
against you.

SHRI K. P. SUBRAMANIA MENON:
Therefore the point is here we have a system
of education which is bornout of the socio-
economic system and if ycu are serious about
changing the socio-economc system then
naturally you have also to change the educa-
tion system.

Then what is the contribution of our intel-
lectuals? I should say that our intellectuals are
a sort of scholarly slaves to monopoly capi-
talists. They are scholarly but all the same
slaves. Does any cf them dare to teach the
university students to protest against
injustice, to protest against blackmarketing, to
protest against social oppression? No; none of
them will do it. They do not have to teach
Marxism. Will they dare to teach elementary
human behaviour towards their own fellow-
beings? They do not and this is the whole
trouble because the professors, the teachers,
the scholars, all of them have become part of
the system and they are interested in
perpetuating the system.

Lastly, Sir, I would like to point out about
the BITS, the Birla Institute of Technology
and Science. I do not know what Birla has got
to do with technology and science. The only
technology he knows is tax-dodging
technology. Poor fellow, he has got a lot of
money as a result of this tax-dodging
technology and he has set up an Institute. And
the University Grants Commission, the CSIR,
everyone goes to his rescue and gives him a lot
of money. Now, what is happening there? The
students are denied even the most elementary
democratic rights. There is a corrupt Director
who was already hauled up in some Kanpur
case. He has been oppressing the students and
this Government sits here helpless without
doing anything.

Sir, I would also like to bring to the atten-
tion of the Education Minister and the Uni-
versity Grants Commission a point about the
research students. Their allowance is fixed at
Rs. 300 per month but this was fixed about 6
or 10 years back. Conditions have changed
and today they are finding it very difficult.
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And that is one of the reasons why many of the |
research students today have to do part-time

jobs outside. If you want to have research then 1
you should increase the allowance to the |
research students. |

THE VICE-CHAIRMAN (SHRI YOGEN-
DRA. SHARMA): We shall continue this
discussion day after tomorrow but before that |
Shri Shahi would like to speak for five minutes
and then the hon. Minister will make a
statement.

5p.- M.
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STATEMENT BY MINISTER RE
STUDENTS' STRIKE IN BIRLA
INSTITUTE OF TECHNOLOGY AND

SCIENCE, PILANI

THE MINISTER OF EDUCATION,
SOCIAL WELFARE ' AND CULTURE
(PROF. S. NURUL HASAN): Sir, hon.
Members will recall that yesterday the question
of the strike by the students in the Birla Insti-
tute of Technology and Science, Pilani, was
raised here and again this afternoon several
hon. Members have referred to it. I have a
statement on the present situation. It you like, 1
will read it or place it on the Table of the
House.

SHRI LOKANATH MISRA (Orissa):
You can lay it on the Table.

PROF. S. NURUL HASAN: LSir, I beg to
place on the Table of the House a statement
regarding the students' strike in the Birla
Institute of Technology and Science, Pilani.
[Placed in Library. See No. LT-5686/73].

THE VICE-CHAIRMAN (SHRI YOGEN-
DRA SHARMA): The House stands adjourned
till 11 AM. tomorrow.

The House then adjourned at twelve
minutes past five of the clock till
eleven of the clock on Wednesday, the
14th November, 1973.
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